Dated: 28.6.1991.

0.A, 242/87.

The learned counsel for the applicant states that
so far as Shri Ramakrishna is concerned he has no grievance
except that of arrears, as notional promoticn has alreadyk been
given to the applicant. _

The applicant may approach the department first in
case he has some grievance, and the department to decide the

entitlement in case he is found £o be entitled. The department

o O A W ,
’ will make the payment an the bayment will be made within
T 3 months., In view of what has been stated above, this

application stands disposed of.,
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